
CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI
Customs, Service Tax & Anti Dumping Branch

WEEKLY DISPATCH STATEMENT
FROM 31-12-2018 TO 04-01-2018

s: APPEAL NO. ORDER NO. DATE OF ORDER DATE ON WHICHNO. RECEIVED FROM THE PS ORDER
TO HON'BLE PRESIDENT DISPATCHED

NICE
PRESIDENTIMEMBERS

FINAL ORDERS

1 CI5350812014 53427/2018 26/12/2018 111/20192 STI5783512013 53429/2018 26/1212018 111/20193 STI5089112017 53439/2018 26/12/2018 111/20194 STI516012016 53446/2018 26/12/2018 111/20195 STI5223812016 53467/2018 27/12/2018 111/20186 STl5335812015 53468/2018 27/12/2018 111/20187 ST/90/201 53469/2018 27/12/2018 111/20188 ST/52623/2016 53486/2018 28/12/2018 111/20199 C/238/2007 53487/2018 1/1/2019 1/1/201910 ST/50537/2017 53488/2018 1/1/2019 4/1/201911 ST/50410/2016,STI 53494-53495/208 1/1/201950521/2017
4/1/201912 ST/52933/2016 53500/2018 1/1/2019 4/1/2019

MiSe ORDERS

1 ST152383/2018 5090912018 26/,&2/2018(J.Y!Zflv tJ 1/1/20192 ST/53487/2018 . 50915/208 27/12/2018 111/20193 ST/55595/2014 50916/2018 27/12/2018 111/20194 ST/53022/2014 50923/2018 1/1/2019 3/1/20195 C/53654/20 18 50925/2018 1/1/2019 4/1/20196 ST/50576/2015 50924/2018 1/1/2019 4/1/20197 C/53701/2018 50926/2018 1/1/2019 4/1/20198 ST/55650/2011 50927/2018 2/1/2019 4/1/2019

7 Attention: To maintain the transprancy in this tribunal all jU9iciai orders are being suo-mote
uploaded in PDFformat on the CESTATwebsite immediatelv after signature of the Han'ble members On the same day for the parties d public at large.

Thus all the interested parties and other information seekers under R.T.IAct may download these orders fro CESTATwebsite.


